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Title: Discussion regarding Demands for Excess Grants (Railways) for the year 1997-98 and Demand for Supplementary Grants
(Railways) for the year 2000-2001.
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MR. SPEAKER: Now, we shall take up item nos. 22 and 23 together, Demands for Excess Grants in respect of
Budget (Railways) for 1997-98 and Supplementary Demand for Grant (Railways) for 2000-2001.

Motions moved:

"That the respective excess sums not exceeding the amounts shown in the third column of the Order
Paper be granted to the President of India out of the Consolidated Fund of India to make good the excess
on the respective grants during the year ended on the 315! day of March, 1998, in respect of the heads of
Demands entered in the second column thereof against Demand Nos. 8, 10, 14 and 16. "

"That the respective supplementary sums not exceeding the amounts shown in the third column of the
Order Paper be granted to the President of India out of the Consolidated Fund to defray the charges that
will come in course of payment during the year ending the 315t day of March, 2001, in respect of the head
of Demand entered in the second column thereof against Demand No.16. "

*Moved with the recommendation of the President.

SHRI RAMESH CHENNITHALA (MAVELIKARA): Mr. Speaker, Sir, today we are discussing the Demands for
Excess Grants (Railways) and Supplementary Demand for Grant (Railways).

Indian Railways is one of our biggest public utility services in our country. Time and again we are discussing about
the functioning of Indian Railways. ...(Interruptions)

MR. SPEAKER: A lot of traffic jam is there in the Treasury Benches.
Hon. Members, please take your seats.
18.00 hrs.

SHRI RAMESH CHENNITHALA : Time and again, we are discussing about the functioning of the Railways, and the
Members are raising very different issues regarding the functioning of the Railways.

Even though this is a Supplementary Demand for Grants and the expenditure is for a limited purpose, | think we
have to see what are the achievements that Railways have made after Independence. Our Indian Railways system
is expanded enormously. Its inadequacies and shortcomings are manifold and they lead themselves into the same
proportion as is evident from the alarming increase of distress and loss of life. | think, the most important issue to be
addressed is the safety in railways. Indian railways have spread to the length and breadth of this country. We have
66,000 kilometres of Indian railway lines.

18.01 hours (Shri Basu Deb Acharia in the Chair)

About 1.6 million workers are working in the Indian Railways. The huge work force is engaged in the railway
system. Rs.28,000 crore is the annual budget of Indian Railways. 1,300 trains carry 13 million passengers and 1.2



million tones of goods every day. The safety aspect has to be given more importance.

The recent studies reveal that Indian Railways are not giving proper care to decrease the railway accidents.
Railway accidents are increasing. We are not giving more attention to the safety aspect. In the last five preceding
years, 165 collisions took place; 1,600 derailments occurred; and 318 level crossing accidents, involving 728
deaths took place. These reports are very alarming. The reports of the Accident Inquiry Commissions hardly ever
made public. Whenever there is an accident, the Railway Minister reaches there, the officials of the Railway Board
reach there and an Inquiry Commission will be constituted. After the inquiry, we will never hear about the inquiry
reports. Why are we keeping this inquiry report so secret? The Right to Information Bill is already before the House.

In Kerala, | think, in Quilon District, there was a railway accident. After some time, we came to know that it was not
because of human error...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI DIGVIJAY SINGH): The Safety Report is
already there with you. Safety Report has already been placed on the Table of the House.

SHRI RAMESH CHENNITHALA : No, | am saying about this. Whenever there is an accident, we will constitute a
Commission for inquiring into the various aspects of the accident but after that, that report will not be publicised or
will not be accessible to anybody. It will be limited to the Railway Board only.

SHRI DIGVIJAY SINGH: Then, it is your property.

SHRI RAMESH CHENNITHALA : The point is that we have not implemented the recommendations of the Accident
Inquiry Commission properly. | think technological upgradation should be given paramount importance. Also,
maintenance of track and rolling stock has to be given more and more attention.

To avert this kind of loss of life, loss of property and the total loss of revenue something has to be done. For that, |
think that we should give more and more care to safety. Paramount importance should be given to safety measures.

As the Minister of Railways herself recently mentioned, there are about 22,000 unmanned railway crossings and
there are about 1,000 railway level crossings where there is no communication at all. Then, how can we expect a
safety system on our railway system? So, | think we should give more and more attention to the safety aspect on
the Indian Railways.

There is a need to examine the functioning of the Railway Board also. There was a proposal that a group has to be
set up with known experts from inside and others from outside the Government also, that their recommendations
should be submitted within three months and implemented within a span of one year. My suggestion is that such a
suggestion should be set up immediately to go into the functioning of the Indian Railways.

Now we are able to see that modernisation is taking place in every field. The Indian Railways have to be
modernised. Fast running trains are coming up. Every country is taking care of that aspect also. So, we have to
look into the modernisation aspect and we have to modernise the Railway system immediately.

| know that there is lack of revenues. Financial support is not there and budgetary support is dwindling down.
Earlier there were more financial supports. Now the internal revenue generation is the only help for the Railways. |
think it is the duty of the Government and the Minister of Finance to extend all financial support to the Railways so
that they can function effectively.

Recently, | have gone through the statement of the Minister of Railways about lack of finances. It is such a huge
system. It is the largest public utility service in the country. It should be provided with more funds. The Government
should financially support them. Then only they can function more effectively.

Privatisation is not an answer. Privatisation, in other countries also, for example in England, has not given good
results. So, privatisation is not the answer. We have to make our system vibrant. We have to remove the lacunae.
So, my suggestion is that there should be a Committee with experts from inside the Ministry of Railways as well as
outside. They should go in detail, into the various aspects of the functioning of the Indian Railways so that they can
give certain recommendations which can be implemented for a proper functioning of the Railway system.

| do not want to elaborate because we had already mentioned, in the discussion on the General Budget. | wanted to
concentrate on certain limited aspects pertaining to my State. When the Minister of Railways presented the Railway
Budget, the Members of Kerala State were agitated. We raised certain objections regarding some projects and the
Minister of Railways was very kind enough to call all of us and we had held a discussion.

Finally, in the reply, she had conceded certain demands and announced them. But unfortunately those promises



have not been implemented. | know Kumari Mamata Banerjee for decades. | thought that she would be
implementing those programmes and her promises.

18.09 hours (Shrimati Margaret Alva in the Chair)

| do not know why those promises which were given to MPs, cutting across party lines, were not implemented. |
wanted to remind her the promises which she had given on the floor of this House. | think in her reply she will
honour them and implement them. | do not know what are the reasons for not implementing the promises which
were given on the floor of the House.

The first one was to have a Railway residential Commissioner's office in Kerala.

The hon. Minister of Railways has said that the Commissioner's office will be set up in Trivandrum so that the
Railways can coordinate with the State Government for land and other essential requirements for the Railways. Till
now, the Residential Commissioner's office, as promised by the hon. Minister of Railways, has not been started at
the capital city of Kerala = Trivandrum.

Secondly, it has been promised that a new Millennium Express would be extended from Coimbatore to Trivandum. It
has also not been implemented.

Madam, a new train from New Delhi to Trivandrum has been promised. However, it has not been done.

Establishment of a Chief Engineer's office was a long-standing demand of the people of Kerala. Majority of the
works are carried out in the State of Kerala. We have to rush to Chennai for everything. The Southern Railway
Headquarters is in Chennai. We are deprived of a zone. The hon. Minister knows that Bangalore has got a zone.
The officers who are sitting in the Southern Railway are very particular that the people of Kerala should go to
Chennai for every small thing. So, it was a long-standing demand in respect of Chief Engineer's office at
Ernakulam. Earlier, it was sanctioned. However, within two weeks, that order was withdrawn. | would like to know
as to what happened to that order. Why was it withdrawn? So, | urge upon the hon. Minister, through you, Madam,
that the Chief Engineer's office should be established in the State of Kerala.

Madam, in these Demands itself, there are proposals for 22 model stations. Only one station in Kerala has been
included and that is Alwaye. There was a demand from the Sabarimala pilgrims that Chenganur should be made as
a model railway station. | wanted to know as to why it has not been included. | request the hon. Minister to include
the Chenganur railway station also in the list of model railway stations.

Now, | come to electrification. We were demanding for electrification of the track from Ernakulam to Trivandrum both
by Allepy and Kottayam. It is pending with the Planning Commission. So, | request the hon. Minister to take it up
with the Planning Commission so that the work can be extended up to Trivandrum.

Now, the doubling of the railway track has been nearing completion. One is from Kayamkulam to Trivandrum. It is
almost complete. The work is going on in respect of Mangalore-Shoranur. But the doubling work between
Ernakulam and Kayamkulam has to be attended to immediately. Preference should be given to the doubling of this
part because this remains as a bottleneck. Today, no train can be extended to Trivandum via Kottayam because of
the saturation of the line. The saturation of the line is the biggest problem and this can be removed only by doubling
the Ernakulam-Kayamkulam line via Kottayam and Allepy sector. Since the Kottayam sector is the oldest,
preference should be given to Ernakulam to Kayamkulam via Kottayam. | know that the hon. Minister has taken it
up with the Planning Commission because it involves a lot of expenditure. So, | request the hon. Minister to include
it in the coming Budget so that this bottleneck can be avoided and new trains can be allowed to run in this sector.

Madam, in these Supplementary Demands, Trivandrum-Nagercoil sector has been included. The land acquisition
problem is there in the Southern Railways. This is a welcome step. If rains are there, then it is very difficult for the
trains to run because of the soil erosion and other problems.

The same problem is there in the Konkan Railway also. If there is rain in the Mangalore sector, cancellation of
trains takes place frequently. So, | think this facility should be provided to the Konkan Railway also so that frequent
cancellation of trains during the Monsoon season are avoided.

| shall not take much of the time of the House. Once again | would request the hon. Minister to implement the
promises which she has made to us in this House because we have also made these promises to the people on her
behalf.
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MR. CHAIRMAN : Would the hon. Member not disturb the hon. Minister?
...(Interruptions)

SHRI RAMESH CHENNITHALA : Sir, the hon. Member Shri Sontosh Mohan Deyv is disturbing the hon. Minister.
Please let her listen to the hon. Member.

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): No. He is not disturbing me. | am listening.
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MR. CHAIRMAN : Now, Shri Basu Deb Acharia will speak.

These are only Supplementary Demands; it is not a full Budget of the Railways. So, if you just limit yourself to time,
more hon. Members can speak.

SHRI BASU DEB ACHARIA (BANKURA): Madam Chairperson, the budgetary exercise has become meaningless. If
you see the Excess Demand which has been presented to this House, you will come to know how this excess
expenditure has been done in respect of all the items.

Madam, in Demand No. 3, the percentage of excess expenditure is 12.64. In Demand No. 4 - Repairs, Maintenance
of Permanent Weigh and Works - the excess percentage of expenditure is 85.66. In Demand No. 8 - Operating
Expenses, Rolling Stock and Equipment - the percentage of excess expenditure is 2.01.

Madam, on a number of occasions, the Public Accounts Committee had made serious observations in regard to
excess expenditure. In spite of the observations made by the Public Accounts Committee, the Railway Board, year
after year, has been incurring excess expenditure. Madam, | fail to understand the need of the Supplementary
Demands here. What has been sanctioned? The total amount that has been sanctioned is Rs. 20,000 only for 11
works, and Rs. 1,000 for each item.

Madam, one line which has been included here is the fourth line from Tikiapur to Santragachi. How much money
has been sanctioned? The total cost of the work will be Rs. 2,250 lakh, whereas only Rs. 1,000 has been
sanctioned. The South Eastern Railway, for the last five years, have been asking for the sanction of fourth line from
Howrah to Panskura, and an additional line from Panskura to Kharagpur. This is necessary because the capacity
on that section has become oversaturated. In order to increase the capacity, there is a need to increase the line
capacity and, therefore, an additional line is required, but that has not been sanctioned. | fail to understand as to
why Rs. 1,000 has been sanctioned. What does the Railway Ministry want to do with it? The Railway Minister has
forgotten that in 1995, Rs. 1,000 was sanctioned for Eklakhi-Balurghat.

THE MINISTER OF RAILWAYS (KUMARI MAMAT A BANERJEE): That is not the budgetary provision.

SHRI BASU DEB ACHARIA : One thousand rupees were sanctioned by the former Railway Minister, Shri Jaffer
Sharief.

KUMARI MAMATA BANERJEE: That is not a budgetary provision. It is only a technical entry in the Supplementary



Demands for Grants. You will appreciate, this time, Rs. 50 crore has been sanctioned for that project.
SHRI BASU DEB ACHARIA : Why has Rs. 1,000 only been given?
KUMARI MAMATA BANERJEE: You should realise that it is a technical entry.

SHRI BASU DEB ACHARIA : Was it done keeping an eye on the elections? When a Member from Bihar, Shri Nawal
Kishore Rai, was speaking about the deprivation of Bihar by the Ministry of Railways, Shri Sudip Bandyopadhyay
was telling "d7rer @1 ga1@ & 91 & &< fagr @ aw # wrar st Are the railway projects sanctioned keeping in view the
elections?

MR. CHAIRMAN: Shri Acharia, please do not politicise the Grants. Please conclude now.
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SHRI RAMESH CHENNITHALA : Shri Acharia, you are a senior Member and you should not speak like
that....(Interruptions)

MR. CHAIRMAN: Shri Acharia, please address the Chair.

SHRI BASU DEB ACHARIA : A number of trains had been withdrawn in West Bengal. Why is the Burdwan-Katwa
narrow-gauge passenger train, and why have Burdwan-Azimganj-Ahmedpur-Katwa-Adra-Kharagpur trains been
withdrawn? Why are these trains not catering to the needs of the people of West Bengal and the people of
Burdwan, Birbhum and Purulia? ...(Interruptions)

| am not yielding.

SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): It is immaterial to me, whether you are yielding or
not yielding.

MR. CHAIRMAN: Please sit down. | will give you a chance, after he completes his speech. Shri Sudip
Bandyopadhyay, please sit down. After he completes his speech, you can reply.

SHRI SUDIP BANDYOPADHYAY : He will have to withdraw the comments that he has made otherwise, he cannot
speak today.

MR. CHAIRMAN: Please do not say that.

SHRI BASU DEB ACHARIA : | am not yielding.

SHRI SUDIP BANDYOPADHYAY : He has mentioned my name.

MR. CHAIRMAN: You cannot interrupt him. | will give you a chance, please listen to me.

SHRI SUDIP BANDYOPADHYAY : He has mentioned my name.

MR. CHAIRMAN: Shri Sudip Bandyopadhyay, | will give you a chance to speak after he completes his speech.
You reply to him when he concludes his speech. Please do not disturb him. He is not yielding. Please sit down.
Shri Acharia, you have to conclude now. Please do not make a political speech.

SHRI BASU DEB ACHARIA : Sir, | am not making a political speech.

MR. CHAIRMAN: Otherwise you will have problems.

SHRI BASU DEB ACHARIA : Madam, | am only giving a realistic picture as to what is happening. Why have these
trains been withdrawn?

Madam, there is a directive from the Railway Board that there will be a reduction in the staff strength of the



Railways by six per cent. This would apply even in case of the essential services in the Railways. Now itself the
trains are running without drivers and without Guards.

MR. CHAIRMAN: Shri Acharia, how could the trains run without a driver!

SHRI BASU DEB ACHARIA : Madam, | am saying about the Guards. There is a proposal for reduction of staff in the
essential services of the Railways.

Madam, irregular appointments are being made in the Railways. | have the list with me. Forty seven candidates
have been given appointment without any interview being conducted. There were no advertisements and
notification for these posts. How could there be appointments without any advertisement, notification and interview?
A list of such candidates are lying with the Divisional Managers of the Adra Railway Division, Kharagpur Railway
Division and Chakradharpur Railway Division. Where from have these lists come? | demand that an enquiry should
be ordered to find out as to why such irregular appointments have been made in the different Divisions of the
Railways. Thousands of valid applications for appointment to the post of Gangman are lying vacant in the different
Divisions of the Railway. But no interview for the said post has been conducted so far.

Madam, there is a serious situation in regard to the finances of the Railways. The South Eastern Railways, which
accounts for 35 per cent of the revenue of the Railways is in a bad shape. What is the situation of the South
Eastern Railway today? The performance of this sector was better in the first quarter of the year. It carried freight of
five million tonnes more than that of the last year. But from July onwards the capacity of the South Eastern Railway
is not being optimally utilised. There has been less loading of coal. This is mainly because the coal stock in almost
all the thermal power stations are full. There are no takers for it. Coal is being imported now, as a result of this,
there has been less loading of coal in the South Eastern Railway. This would have an adverse impact on the
earnings of the Railways.

Madam, that is why, in the past, | made several suggestions as to how to increase our freight traffic. Coal is our bulk
traffic. In addition to coal, we also have fertilisers. There has been less traffic in respect of petroleum as well. There
should be proper planning to increase our freight traffic. There is a scope for increasing our revenue earnings as a
whole.

Madam, since yesterday thousands of staff belonging to the Accounts Service of India are sitting on a dharna.
Today | addressed them. What is their demand and what are their grievances? Their grievance is that there is no
parity of their pay with that of the staff of the Central Secretariat.

After the implementation of the Fifth Pay Commission's recommendations, there cropped up an anomaly in the pay
scales of Accounts Staff, TTEs, Guards and Assistant Drivers. When the Minister of Railways was the Chairperson
of Standing Committee on Railways she herself recommended for parity in the wages of Accounts Staff with the
Central Secretariat scales. This issue is still continuing unresolved even after she became the Minister of Railways.

MR. CHAIRMAN : Shri Basu Deb Acharia, please wind up.

SHRI BASU DEB ACHARIA : | demand that the anomalies in the pay scales of Accounts Staff, Guards, TTEs and
Assistant Drivers should be removed forthwith.

There has been an increase in the derailments. Only the other day in my area near Adra station there had been a
derailment. Near Park circus, within three days there have been two derailments. Why are these derailments taking
place? It is because of lack of proper maintenance of our track, lack of proper maintenance of our rolling stock, our
coaches and our locomotives.

MR. CHAIRMAN: Shri Acharia, you have already taken 20 minutes. | plead with you, you must conclude now. |
cannot give you more time.

SHRI BASU DEB ACHARIA : This year Railways will have 100 locomotives less. The CLW manufactured 167
locomotives last year. But this year the order is only for 97 locomotives.

MR. CHAIRMAN: Please wind up Shri Acharia. It is not a fullfledged debate on Railways.

SHRI BASU DEB ACHARIA : Madam, | suggest that sufficient money should be spent on safety, for proper
maintenance of track and rolling stock, and on modernisation of signalling system. Thank you.

MR. CHAIRMAN: Shri Bandyopadhyay, please speak not more than a sentence in explanation. Your Minister is



quite capable of dealing with all the points.

SHRI SUDIP BANDYOPADHYAY : Madam, my name has been mentioned by Shri Basu Deb Acharia. | categorically
deny the allegation levelled. It is far from truth. Therefore, a veteran parliamentarian like Shri Basu Deb Acharia
should stand up, withdraw his words and seek apology of the Chair for passing such remarks.

SHRI BASU DEB ACHARIA : | cannot withdraw it.

MR. CHAIRMAN: Shri Bandyopadhyay, it is on record that you have denied it. That is enough.

SHRI GUTHA SUKENDER REDDY (NALGONDA): Madam Chairperson, | support the Supplementary Demands
for Grants for the Railways introduced by the Hon. Minister for Railways. Madam, the Indian Railways have a
glorious history of 147 years. It is a gigantic public sector undertaking which employs not less than 17 lakhs of
people. It is but natural that such a huge organisation faces some problems and | wish to bring a few of them to the
kind notice of the Hon. Minister.

Madam, only one, just one railway line was constructed in the backward region of Telangana in Andhra Pradesh
during the past 53 years after independence and it is Bibinagar-Nadikudi railway line. | request that this line should
be doubled. Similarly | also appeal to the Hon. Minister to start a shuttle service between Hyderabad and
Miryalguda. Madam, Andhra Pradesh is developing very fast. Many new lines are required in the State. It is
essential that the Ministry of Railways take up the construction of new railway lines keeping the prominence of the
State in view. In order to reduce the traffic load on the National Highway No. 9, it is essential to have a railway line
between Kachiguda and Chityala. | request the Hon. Minister to order a survey of this line immediately. The
construction of this line should be taken up immediately after the completion of the survey. There is also a proposal
to have a new line between Macherla and Raichur. | request the Hon. Minister to consider this proposal
sympathetically and sanction this line. Similarly, Madam, there is a proposal to construct a line between Nalgonda
and Macherla. Survey for this line is already on. Required funds may please be provided to complete this line at the
earliest. Madam, it was proposed in the Demands for Grants to have 22 model stations in the country. Unfortunately
only one station from Andhra Pradesh has been included in the list. There are several important places in the State
which could be converted into
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model station. Nalgonda is a district headquarter. Similarly Mahbubnagar and Nizamabad are also district
headquarters. All these are important places in the backward region of Telangana. | take this opportunity to appeal
to the Hon. Minister to include Nalgonda also in the list of proposed model stations. Madam, Palnad Express
passes through Nalgonda. Surcharge is being levied on those who commute through this route. It stops at eight
stations before it reaches Nalgonda. Monthly ticket costs Rs 250 only while the surcharge imposed on it is nearly
Rs 600. | appeal to the Hon. Minister to do away with surcharge immediately. Senior citizens in the country are
being respected a lot in the country today. Railway passes should be issued to them at 50% of the cost. A survey is
being conducted for Gadwal-Raichur line in Andhra Pradesh. The land necessary for the line is yet to be acquired.
Necessary funds for the acquisition of the land should also be released as early as possible. The Government of



Andhra Pradesh has conveyed its

readiness to make available the land necessary for the construction of Kakinada-Kothapalli line. | appeal to you that
this line also be sanctioned without any further delay.

There is a long-standing demand for metropolitan services of railways in the twin cities of Hyderabad and
Secunderabad. The Indian Railways, R&B Division of Government of Andhra Pradesh and Municipal Administration
of Hyderabad made a request to the Ministry to sanction and take up this project. An MOU has already been signed
in this regard. | appeal to the Hon. Minister through this august House to take up the project immediately. For the
Kothapalli-Narsapur line which is estimated to cost nearly Rs 330 crores, only one crore has been allotted for the
year 2000-01. It is too meagre. | request you to kindly ensure that the allocation is enhanced for this line. The
construction of Peddapalli-Karimnagar-Nizamabad line now is in progress. The progress has been too slow as the
required funds are not made available. | request that sufficient funds may please be released for the early
completion of this line. The people in and around Bellampally have been asking for providing a halt for GT Express
at Peddapalli. The matter has been represented to the Hon. Minister and the Ministry of Railways. Yet, the request
has not been conceded to so far. | appeal to the Hon. Minister to order the halt at Bellampalli for the GT Express at
once. | also appeal to the Hon. Minister for Railways to take up the construction of road over-bridges at Nalgonda,
near the railway station and at Bellampalli, Kolanupaka-Aler, Kagaznagar-Adilabad. A new train may kindly be
introduced to run between Nagpur and Adilabad. It is very essential. | also appeal to you to take immediate steps to
convert the metre gauge line between Madiker and Adilabad into broad gauge. Necessary funds for the purpose
should be released forthwith. There is a vacancy of judicial member existing since 1998 in the railway tribunal of
South Central Railways. Through you, | appeal to the Hon. Minister to fill up the vacancy as early as possible. | was
elected to this august House nine months ago. | appealed to the Hon. Railway Minister to provide a halt to the
Falaknuma Express at Nalgonda then. She was kind enough to concede to my request. | am extremely grateful to
her for this kind gesture. | take this opportunity to request for a stoppage at Railway Kodur to Chennai-Dadar
Superfast Express. | hope that will also be agreed to. Similarly, necessary instructions may kindly be issued to stop
Charminar GT Express at Chirala. Bibinagar is a part of my constituency. | request for providing a stoppage at
Bibinagar for Nagarjuna Express. Necessary steps should be taken in this regard as it happens to be the long
standing demand of the people in my constituency.

Ever since she became the Minister in charge of Railways, Hon. Mamataji has been taking several steps to
rejuvenate this lifeline of the nation. | heartily congratulate her for the wonderful work she has done. The people in
West Bengal are eagerly awaiting the day she takes over as the Chief Minister of that State. The CPM also wants
it. I am quite confident that the day is not very far off and she would win the next elections with a thumping majority
in the State.

| conclude my speech, thanking you for the opportunity provided to me to speak. Jai Hind. Jai Janma Bhoomi.
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"The Railways are five to six times more energy efficient, four times more efficient in land use and
significantly superior from the standpoints of environmental impact and safety. "
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"The Committee desire that the Ministry of Railways should have reflected the correct picture in the
Budget that they would be suffering a loss of Rs. 323.69 crore in the year 2000-2001 and it is only after
deferring the dividend of Rs. 1500 crore, that they have showed a surplus of Rs. 1176.31 crore. "
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."The committee desire that the financial needs and budgetary allocations for the Railways would have to
correspond to the emergent fair share for their full capacity utilisation and a financial structure which is
not only sustainable but is oriented towards future growth of the economy. "
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SHRI K. MALAISAMY (RAMANATHAPURAM): Mr. Chairperson, thanks a lot for the privilege and patronage given,
to speak on a mega, a gigantic organisation-Indian Railways whose network is the largest in the world, whose
tenure is the longest to a tune of nearly 150 years. With its tradition, tenure and service, the Indian Railway system
has survived, sustained and even succeeded to a great extent, all through these long years. Not only that, it is
pertinent to note that it has got several highlights, several plus points over the other modes of transport, namely,
road, sea and air. | can dialate and divuge a little understand that this is the ideal transport compared to other
modes of transport for long travels and bulk movement.

Second point is, | am told that it is four or five times more energy efficient than the other means of transport. Not
only that. It is more efficient, as far as land use is concerned, with less congestion. With all these advantages and
all these plus points the moot question is whether they are able to meet the demands and aspirations of the people
and the Railway users, is the question. My answer is "'no', on several counts.

20.02 hours (Dr. Raghuvansh Prasad Singh_in the Chair)

In fact, we are able to see that the ills and the evils that existed in other organisations, in other bad organisations
have crept in, into the Railways also. They have become inefficient, they are subject to corruption and they are
subject to several other lapses and inadequaries.

Under these circumstances when Kumari Mamata Banerjee took over as the Minister of Railways, we were very
happy that the right person had come to the right job to do something concrete, thinking that she would ensure
efficiency in terms of management, in terms of transparency, in terms of accountability, in terms of attitudinal
change on the part of the staff and officers.

When she said in Parliament that "I am committed to the will to serve" we were very happy to hear it. But that
commitment seems to be short-lived in the sense that whether she has got the skill to execute that will, that is the
moot question that we have to ask for.

While presenting these Supplementary Budget Grants she has been asking for the approval of the House for the
grant of Rs.160.33 crore excess expenditure for 1997-98 and Rs.2,566.66 crore surplus expenditure by way of new
services for the year 2000-2001. When | looked upon the details of this new service and the excess expenditure, |
am surprised to see that nothing has been allotted to our State Tamil Nadu. ...(Interruptions)

MR. CHAIRMAN : Please conclude.
SHRI K. MALAISAMY (RAMANATHAPURAM): | have just begun.
SHRI P.H. PANDIYAN (TIRUNELVELI): He is the only Member to speak from our party.

SHRI K. MALAISAMY : On behalf of the ADMK Party | am going to be the only speaker.



MR. CHAIRMAN : Only two or three points can be discussed.

SHRI K. MALAISAMY : So, | am surprised to see that there has been no allocation for Tamil Nadu. The Government
make tall claims from the housetop that they are going to set right the imbalances among the regions. | am sorry to
say that 90 per cent of BG conversion has been completed in various parts of the country, whereas in Tamil Nadu
not even 50 per cent of the meter gauge has been converted into BG. What does it mean? Where is the regional
imbalance being set right?

The hon. Minister of Railways may hear an illustration suppose a mother has got three or four children in a family.
When one child happens to be weak or meek, then in such a situation, she gives extra nutritious food and extra
care to that particular child. Similarly, when a State is dearth of BG conversion and more than 40 to 50 per cent
conversion is yet to be done, should the imbalance not be corrected? In that case, | come to the point of BG
conversion in Tamil Nadu. In Tamil Nadu, they have given three schemes, that is, Madurai to Rameshwaram, via
Manamadurai an amount of Rs. 230 crore has been allocated for this, then, Trichy to Mana Madurai and
Virudunagar to Quilon via Tenkasi. These are the three projects, which have been given all these three years.

Sir, | may tell you that Rs. 8,969 crore are required for the entire projects in India. That means around Rs. 900 crore
are required every year to complete the project within a period of ten years. That is the norm and that is the
standard they are setting. The whole BG conversion in India should be completed within a period of ten years. In
such a situation, if Rs. 230 crore is required for Madurai and Rameshwaram to be completed in ten years, then
every year we have to set apart Rs. 23 crore. That means, in two years, Rs. 46 crore should have been allocated,
but only Rs. 10 crore have been allocated. Where is Rs. 46 crore and Rs. 10 crore?

Coming to Trichy to ManaMadurai, Rs. 150 crore have been allocated. So, as against Rs. 15 crore every year, only
Rs. 7 crore have been allocated.

Again, for Virudunagar to Quilon via Tenkasi, as against the total of Rs. 350 crore, every year Rs. 35 crore should
have been allocated and in two years Rs. 70 crore should have been allocated. Now, in all these years, only Rs. 15
crore is given. So, compare the figures: as against Rs. 70 crore, Rs. 15 crore is given and as against Rs. 46 crore,
only Rs. 10 crore is given. This is how the imbalance has been created.

Sir, | need not explain as to why Madurai is important. | need not explain why Rameshwaram is important. Every
one in India wants to visit the pilgrim centre and Rameshwaram which is known as Varanasi of South. People travel
from Kashi to Kanyakumari and from Kurjaram to Kohima. Most of the people in India want to visit Rameshwaram.
Madurai is a commercial city and the second largest city in Tamil Nadu. All these towns should be connected.

The hon. Minister may try to say that she is dearth of finance. No doubt, finance is needed. It is the life blood of the
Government. It is a fuel for the engine of the Government. We need money. A few days ago when the hon. Minister
of Finance was making a statement by way of a reply, he said that the economy is reviving. We are retrieving from
the crisis and the agriculture is fairing very well. The industry is recovering, the export is doing well and the foreign
exchange reserve position is very good. This is what the Hon. Finance Minister said. In such a situation, the country
is in a satisfactory economic position. If that be the case, why not Railway Minister ask for more allocation? Why not
she ask for more financial support? Not only that she has to generate internal resources, it is up to her to find
finances. As a capable Minister of Railways, she must find finance. She must see that the project is got through.

So, in such a situation, what | am trying to impress upon Madam Mamata Banerjee is that, first of all, Tamil Nadu
should be taken as a separate entity, as far as the Broad Gauge conversion is concerned. To get more financial
allocation, and more projectsif use of body language or vociferous demand and demonstration are necessary, Tamil
Nadu MPs may not have objection to put our heads together and pull our weight together to get things done cutting
across the party lines. Therefore please examine how the regional imbalance is so much, in Tamil Nadu.

As far as the finance generation is concerned, | can list out a number of areas. There are umpteen number of areas
where finance can be improved. For example, you can confine to the core areas, namely, passenger movement and
bulk goods movement. You confine to these areas, give up the catering arrangement and leave all other
unimportant areas.

Then, there is a shift from rail transport to road transport. You have to examine why it is so. Why do they not give
incentives? Why do they not think of aggressive advertisement?

You have huge extent of nice railway land. You can think of how it can be better utilised in order to generate
funds....(Interruptions)
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suggestions in writing.

SHRI K. MALAISAMY : | am concluding, Sir.

AT HBlg : o[@ TH B, o 9R gema falea § < A

SHRI P.H. PANDIYAN (TIRUNELVELI): Give him one minute, Sir. Let him conclude.
AT AElqd 8, S HAE By

SHRI K. MALAISAMY : | will take only one minute, Sir.

MR. CHAIRMAN: Please conclude in one minute. &= snfe &1 i1 uige Yo & wafda 2 g8 38w # sear arfeyl yfrer g e #
IS T A2 Bl 2l

SHRI K. MALAISAMY : Sir, once | have said one minute, | shall abide by my words. | will take only one minute. But,
Sir, if you interfere, | will take two minutes.

Sir, as far as computerisation is concerned, Paramakkudi is an important place in my constituency where
computerisation of reservation counter should be done.

Coming to Manamadurai to Tuticorin, already a survey has been made. The new railway line via Kamuthi should be
examined.

As far as our leader, Shri Pandiyan is concerned, he has been insisting on Tuticorin. Tuticorin is a commercial and
industrial centre where he needs an overbridge and also upgradation of the station. These things may also be
taken up.

Then, from Villupuram to Katpadi, and from Villupuram to Trichy (VFA) main line BG conversion should be taken up.
Our Whip is very much particular about Salem to Cuddalore line. This should also be taken up.

All these things must be taken note of by Madam Mamata Banerjee. | am a person who would like to pursue these
things effectively. Please listen that these things should be taken up seriously and greater financial allocation given
for Tamil Nadu, Tamil Nadu, Tamil Nadu.
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SHRI ADHI SANKAR (CUDDALORE): Mr. Speaker, Sir, | am very thankful to you for giving me this opportunity to
participate in the debate on Supplementary Demands of the Railways. | congratulate our Railway Minister who had
taken up the issue and got 40 per cent increase in the support from the Central Exchequer than over what the
Railways got in previous year.

In Tamil Nadu, the Government under the able leadership of eminent Dr. Kalaignar Karunanidhi has announced
free bus pass system for school going students up to plus-two level. The same policy is adopted in the Railways
also. | am thankful to the Railway Minister for having extended free travel facility to school going students. Also, an
amount of Rs. 15 is being charged towards season ticket for the people who are living below the poverty line.

In the Railway Budget, they had provided only Rs. 3 crore for Trichi-Nagoor-Karaikal project. The total project cost
is nearly Rs. 138 crore. The amount allotted to the project is only Rs. 3 crore which is a very meagre amount. So, |
would request that this amount should be enhanced.

The broad gauge line of Virudhunagar-Tenkasi-Quilon-Tirunelveli-Tiruchendur is a long-pending demand. The
formation of new lines of Cuddalore-Pondy-Tindivanam and T hirukoilur-Rishivanthiam-Kallakurichi-Chinna Salem
are also long pending projects. Now, we have come to understand that these three projects are cancelled. | would
request the hon. Minister to kindly clear these projects.

| would request that more funds should be allocated for Pondy-Villupuram gauge conversion, the distance of which
is 38 kilometres. The total cost of the project is Rs. 30 crore, but only one crore rupees were allocated to this
project.

The allocation for Madurai-Rameswaram gauge conversion is very less. The total cost of the project is Rs. 240
crore, but now the allocation is only Rs. 5 crore. Kindly enhance the amount. Similarly, for Villupuram-Tanjavur
gauge conversion, the total cost of the project is Rs. 223 crore, but only Rs. 10 crore was allocated this year. This
amount may be enhanced. For the Cuddalore-Salem gauge conversion project, | would request the hon. Minister to
allot more funds.

As far as the new Karur-Salem line is concerned, the total cost of the project is Rs. 225 crore. So far, Rs. 35 crore
was spent, and only Rs. 10 crore was allocated this year. | would request the Minister to kindly increase the amount
for all these projects.

The Integral Coach Factory (I.C.F.) is facing some problems. The I.C.F. is the pride of Railways. If it is facing
problems, consequently the future of the employees will be affected. Therefore, | would request the hon. Minister to
see that the infrastructure available at the I.C.F. is utilised properly. The order book of the I.C.F. is not encouraging.
Contracts for supply of ancillary parts are being awarded indiscriminately. In the long run, this type of attitude and
approach of the management would render hundreds of people jobless. | would request the hon. Minister to save
this prestigious Coach Factory, which is gaining global reputation and attracting huge orders.



The fourth line between Pattabiram to Arakkonam and Tiruvallur to Arakkonam, which is a 27-kilometre line, is a
long pending project. | would request the hon. Minister to finalise this project this year.

| thank the hon. Railway Minister for introducing a new Rail Bus between Tiruthuraipoondi to Agasthiyanpalli in
Nagapattinam constituency. | would request the hon. Minister that before announcing new projects, the earlier
announced, sanctioned, and pending projects should be completed first.

Sir, in our area, leather processing industry thrives in towns like Ambur, Vaniyampadi and Tirupathur. The goods
are exported to several foreign countries. In order to give a boost to the leather processing industry in our area, the
hon. Minister may give more importance to Tirupathur Railway Station by stopping important trains.

The rural population near Thandarai Railway Station and Nellikuppam Railway Station find it very difficult to carry
out their occupation and even to go their fields for cultivation. Upgradation of level-crossing needs to be taken up
soon.

The Government of Tamil Nadu, under the great leader Dr. Kalaignar, is extending fullest cooperation for extending
the railway projects, including sharing the cost of the project, wherever it is nearing completion.

| strongly demand that appropriate security arrangements for the safety of the passengers may be made both at the
railway stations and in the running trains. This aspect should be given priority.

With these words, | conclude my speech.

SHRI K.H. MUNIYAPPA (KOLAR): Sir, thank you very much for giving me this opportunity. | would like to raise three
points, and | do not want to take much time of the House.

The cost of gauge conversion covering 8,640 kilometres is Rs. 11,000 crore. The hon. Minister is a very dynamic
person. She is laying emphasis on gauge conversion, and is trying to improve safety, catering and all those other
things. She has taken more care, and | appreciate it. Due to financial crunch, she is not able to achieve the target.
Merely 623 kilometres were covered under gauge conversion, which is 6 to 7 per cent of the total length that is to
be covered.

Sir, that is why, | would like to urge upon the Government to provide at least Rs. 10,000 crore for completion of this
project. The single most essential service of the country — the Railways, would have to provide this fund. Even if
they provide the funds, then also it would take about 15 years to complete this project. Out of the total sanctioned
route of 19,000 kilometres for gauge conversion, 8,640 kilometres are still pending. Even with the funds, if
allocated, it would take about 15 years to complete this project.

Madam, the pending railway projects in the State of Karnataka should be taken up. One of the most important
railway segments, in my Parliamentary constituency, is the Bangarpet to Yelahanka railway line. Fifty per cent of
the work in this sector has been completed at a cost of Rs. 50 crore. A stretch of 40 kilometres from Yelahanka to
Chikballapur has already been completed. The stretch of 18 kilometres from Kolar to Yelahanka has also been
completed. But the if the stretch of 70 kilometres between Chikballapur to Kolar is not completed, then the whole
investment of Rs. 50 crore so far made on this line would go waste. That is why, | would like to request the hon.
Railway Minister to complete this project.

Sir, my next point is about M/s Bharat Earth Movers Limited (BEML). This company had been receiving orders for
construction of railway coaches since 1947. But now the orders from the Railways to this Public Sector Undertaking
have dried up. This Undertaking, under the directions from the Railway Ministry, has diversified their operations.
They are now ready to carry out construction of coaches. But they have not been given orders for a single coach.
This is a Central Public Sector Undertaking like the Rail Coach Factory, Kapurthala and the Integrated Coach
Factory, Chennai. The orders for construction of coaches would have to be shared between these three
companies. They have requested for orders to construct 250 coaches only. Otherwise, not only 4000 workers of
this company would be in trouble, but this company would be losing Rs. 70 crore annually.

Sir, | want the attention of the hon. Minister.
MR. SPEAKER: Member from your Party only is talking to her.

SHRI K.H. MUNIYAPPA : Sir, the hon. Railway Minister on the floor of this House made a commitment about the
gauge conversion of that 70 kilometres stretch between Chikballapur and Kolar. When | along with Shri Jalappa met
the hon. Minister, she said that it was not included here. | would like to request her to take up this project.

Sir, finally, once again | would like to make a mention here about giving orders for construction of coaches to M/s



BEML. They have been totally neglected. | would request the hon. Minister to kindly consider giving orders to this
company for construction of coaches. The Railways have been giving orders to the Rail Coach Factory, Kapurthala
and to the Integrated Coach Factory at Chennai. | would request her to take up the case of M/s BEML as well.

SHRI PRABHAT SAMANTRAY (KENDRAPARA): Sir, | rise to support the Supplementary Demands for Grants of
the Railways. But | would like to remind the hon. Minister of Railways about what she had said in her reply to the
debate on the Railway Budget, 2000 and | say that nothing has been done so far. Rather, the situation has been
deteriorated by the day within this short span of time.

Sir, | would like to remind her that when we, as a delegation, met her in her office in the Rail Bhawan, she assured
us that she would take care of the things in order to mitigate the problems arising out of the negligence of the
Railways in the State of Orissa. Except for a stoppage of the Tapaswini Express at Talcher Railway Station,
nothing has been done so far.

Sir, when the East Coast Railway Zone came into existence in the year 1996, the people of Orissa were happy
about the fact that the negligence that they have suffered at the hands of the Railways would get mitigated now.
Since 1996 till date, our hopes have not only been belied but this project has not moved even at the speed of a
passenger train, rather, it has moved in the reverse direction. The allocation for this project from Rs. 32 crore in
1996 has come down to Rs. 30 lakh. We had been assured by the then hon. Minister of Railways in April, 1999 that
within four months the notification of Jurisdiction for this project would be finalised and it would be notified.

Out of seven railway zones that have been declared in 1996, two have become operational. Orissa is sharing more
than 35 per cent of the railway kilometres of South-Eastern Railway.

Shri Basu Deb Acharia was referring to the fact that 35 per cent of the railway revenue is coming out of the South-
Eastern Railway. For the last many years, revenue-earning of the South-Eastern Railway has topped the list. This
year only it has slipped to the second position giving away the first place to the Northern Railway. The reason for
this was that the cyclone that hit Orissa in October had rendered railways in the affected areas non-operational for
two months. This justifies the lesser revenue earning this year of the South-Eastern Railway, the pride of Indian
Railways. Orissa's share is the maximum in that revenue earning. However, we are being neglected to the maximum
extent when compared to any other State. | have no language to protest against this. Perhaps we are being
neglected because we are peaceful people and because we have never followed the policy of burning the trains to
get a railway track. Probably that is the language the Indian Railways understand. | hope things would not come to
such a pass with the present Railway Minister at the helm of affairs.

I will remind the House of the differences in the Budget and the Supplementary Grants. There are two new railway
lines under construction for which budget allocations have been made continuously since 1996. In the last Budget it
was stated that because of the problems of acquisition of land the project could not be proceeded with. The earlier
State Government did not pay adequate attention to it. The present State Government has started allotting the land
but there is no budgetary provision. How does one start work on this project? The Minister had promised that she
would be providing funds in the Supplementary Budget but | find nothing to that effect.

There are 22 stations that have been declared as model stations. | am not referring to any particular State. | would
request the hon. Minister to take a look at the names of the stations and the States in which they fall. The State of
Orissa has got only one model station. Why cannot we be considered even for the model stations?

Budgetary allocations were there for the Cuttack-Birupa Bridge since 1996. Foundation stone was laid in 1999 but
work has not started on this project so far. Even the tender work has not been done yet. | do not know whether the
money is still lying in that account or it had been diverted to some other project. Rupsa-Bangiriposi-Nuapara-
Gunupur-Rayagada gauge conversion project is pending for the last five years. Budgetary allocations have been
there but work is not in progress. We have been assured by one after the other that this work will be done. | shall
be the happiest person if | could get a clue as to how to get these things done at least to some extent if not all the
way.

| would like to make a point regarding the Rajdhani Express running from Bhubaneshwar to New Delhi. This train
leaves Delhi, goes to Howrah and then comes back to Bhubaneshwar. This detour is adding 360 kilometres to the
journey from Delhi to Bhubaneshwar. We have suggested that instead of taking it to Howrah, this train should be
run from Asansol to Kharagpur and then to Bhubaneshwar. This would reduce the distance. By running it via
Howrah, we are not getting reservations either from Delhi to Bhubaneshwar or from Bhubaneshwar to Delhi. All the
reservations are being made by those who travel to Howrah. If this is the case, | do not know for what purpose this
train is being run up to Bhubaneshwar. Even Members of Parliament are not getting reservations to go to



Bhubaneshwar on this Rajdhani Express.

This is our plight. So, | shall be again drawing the attention of the hon. Minister to see that the things should not go
to that position where people of Orissaa€]

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Would you yield for a minute?
SHRI PRABHAT SAMANTRAY : Sure, Madam.

KUMARI MAMATA BANERJEE: If MPs are not getting reservation from Bhubaneswar, why did you not meet me
and tell me all these things? | am not aware of the facts which you are telling now.

MR. SPEAKER: They want to raise everything in the House only.
SHRI PRABHAT SAMANTRAY : Madam, it is an individual case. | have reminded them also.

SHRI BHARTRUHARI MAHTAB (CUTTACK): | had written a letter to them and they had replied to me
also....(Interruptions)

MR. SPEAKER: He can meet the hon. Minister also.

SHRI PRABHAT SAMANTRAY : Mr. Speaker, Sir, after taking over as the Railway Minister, Kumari Mamata
Banerjee had written to all the MPs to provide some funds from the MPLAD Programme for the unmanned level
crossings. So, in one level crossing at Sarpeswar under Khurda Road Division, an amount of Rs. 10 lakh was given
from the MPLAD Programme in the year 1998. But | am sorry to bring it to the notice of the hon. Minister that no
work has started there till date.

Here, | would also like to submit for the information of the hon. Minister that a decision was taken by the South-
Eastern Railway, in the Consultative Committee of the MPs at Calcutta for opening up of the ticket booking centre
at Kendrapara. But so far, nothing has been done, though | have been repeatedly writing to the concerned
authorities for the last four years.

MR. SPEAKER: Now, you can meet the hon. Minister also and tell her all these things.

SHRI PRABHAT SAMANTRAY : So, Sir, | request the hon. Railway Minister to kindly have a fresh look over all
these things to see that the people of Orissa do not face any problems. With these words, | conclude.
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20.48 hours (Shri Basu Deb Acharia in the Chair)

SHRI CHANDRA VIJAY SINGH (MORADABAD): There is no doubt that the Indian Railways, under the stewardship
of Kumari Mamata Banerjee, is performing a stupendous task but somewhere down the line it appears that the
Moradabad Division under the Northern Railways is being ignored.

Moradabad, as you know, earns the nation roughly Rs.1,800 crore per annum in valuable foreign exchange. Being
close to Delhi, it still has no convenient train for daily commuters to come to Delhi and go back in the evening. It
would be in the fitness of things if the hon. Minister were to consider the starting of such a service to Moradabad.
There was a service initially — an inter-city express train. It was extended, | am told, some years ago, at the behest
of an influential Member of Parliament and also further extended. Now | am told that that train goes to Raxaul and in
fact that train has defeated the basic purpose of serving the daily commuters of Moradabad.

Secondly, within the Moradabad Division of the Northern Railways, there is a very important mandi called
Chandausi.

Unfortunately, to date, despite many requests, there has been no provision made for a computer reservation facility
at the Chandausi Railway Station. | think, it would be again in the fitness of things, if that was considered by the
hon. Minister.

Besides that, as you might be aware, there is an old and a historically important town called Sambhal. It was linked
to Raja-ka-Sahaspur Junction by rail. Somewhere, it was found that this railway link was not commercially viable.
So, what happened was that they have now arranged for only one train on a track, which is a very valuable
property as far as the Railways go. That single rail which services this track between Raja-ka-Sahaspur and the
historically important Sambhal is now used by milkmen to carry milk. It is stopped like a bus, whenever it suits the
passengers; and it takes many hours.

| think, with the present volume of traffic and increase in population, it would be very helpful to that area, if a proper
train was considered on a route which already has existent lines, rail, infrastructure, etc.

That apart, Moradabad, as | told you, is a very important Railway Station and also it is the Divisional Headquarters
of Northern Railway. There is a platform called platform no. 5, which is almost three-fourth of a kilometre away from
the Railway Station. | am sure, the hon. Minister who is known to feel for the poor and so on, would realise the
difficulty involved for the old and the infirm in commuting from the main station to this platform no. 5, which is three-
fourth of a kilometre away, without any covering or without any shelter. It causes a lot of inconvenience to old
people, to poor people and to those who are ill. So, | would be grateful if a provision is made to either open up that
platform for parking purposes for passengers and the public, or to have it covered from the main platform to this one
which is very far away.

With these words, | support the Supplementary Demands for Grants. Thank you.

SHRI PABAN SINGH GHATOWAR (DIBRUGARH): | rise to draw the attention of the hon. Railway Minister to a few
things. As we say, Railways is the lifeline; and it is true for the North-Eastern region because we have only one



road and only one railway line that connects the North-Eastern region with the mainland of India.

We depend on the Railways for everything. The Railways is to be strengthened in that part of the country. We know
about the problem of secessionist movement in that area. The hon. Railway Minister commands a lot of respect
from the people of Assam and | hope that she will definitely look into the problems of that area. | would just hurriedly
mention a few projects for the North-Eastern region.

Sir, the people of Assam were agitating for construction of bridges and they were agitating for gauge conversion.
For everything they had to agitate. In 1998, the then Prime Minister laid the foundation stone for the Bogibil bridge.
Till today, the survey work has not been completed. So, the people of upper Assam had to go on another agitation
for early completion of this work. The hon. Railway Minister has taken the initiative. | am not blaming her. In the last
two and a half years the Government of India has failed to complete the survey work. Not even a brick is laid in the
Bogibil site. People are saying that even though the Prime Minister laid the foundation stone, nothing has
happened. | would request the hon. Minister to pay her personal attention to this because for a project which
require Rs. 1000 crore, only Rs. 5 crore have been provided. If the work is taken up in this way, then it would take
more than 100 years to complete. | know that definitely Government needs money. For that the Prime Minister's
non-lapsable fund is available and ten per cent from every Ministry is also available. So, | think the Government can
take up the completion of Bogibil bridge on priority.

Railway line is the oldest in Assam. It was started by the Britishers to exploit the wealth of the North-Eastern region.
Of late we had only one gauge conversion upto Dibrugarh, but not a single kilometre has been electrified. | would
request the hon. Minister to take some initiative in her next Budget to electrify the line from Guwahati to Dibrugarh.

There is a proposal for upgradation of the workshop. This work is progressing very slowly. In the North-East,
unemployment is a major problem. Previously, calling of tenders used to be done within the North-Eastern region.
But recently some contract tenders were called outside the North-Eastern region. We got in touch with the hon.
Minister and the Minister took prompt action and restored the earlier position. It is because if young boys get some
work and job, that would solve the unemployment problem to some extent. Moreover, the Railways are the only
sector which can provide employment there because the State Governments do not have the resources to do that.
In the true sense of the term, Railways are the main source of integration. If the youth of the North-East get
employment in Railways, then that would definitely help in national integration.

| would just say a word about inter-city express. The railway line starts from Dibrugarh. It goes up to Guwahati. It
was promised that it would be extended up to Tinsukia. But it was not done. There is a demand for extending the
Moran-Dibrugarh line. It is only 30 kilometres. That would shorten the distance of the railway by 100 kilometres.

Sir, major problem in the North-Eastern region is safety of the passengers. | know it is very difficult for the Railways
to do that. | would request the hon. Minister to have a special meeting on the issue of developing railway
infrastructure and improving security measures.

These are the few points | thought | should draw the attention of the hon. Minister. | am sure she would take
necessary steps to meet these demands. Thank you.

PROF. AK. PREMAJAM (BADAGARA): Mr. Chairman, Sir, | am extremely grateful for having given me this
opportunity to speak on the Supplementary Demands for Grants and also on the Demands for Excess Grants. | was
very patiently hearing to all the Members who participated in this discussion of both the Treasury benches and of
the Opposition. The sum total of all the speeches is that the railway finance is in doldrums. The other day the hon.
Finance Minister was telling that fiscal position of India is very good, optimistic etc.
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| would like to know why no more Budgetary support is given to the Railways. When | heard about many of the
promises made by the Railway Minister not being kept, | was reminded of an old story of a king who promised to
give garments to his praja. When the tailor asked the King for cloth, he said, ‘do not bother me about the textile or
the cloth. You may just give some or the other gift to the citizens'. As a result, one was given a collar, other a
sleeve, another one a string, etc. This is the way, the Railways is keeping up the promises.

As far as my State of Kerala is concerned, all along we have been given a step-motherly treatment, whether it is the
Ministry of Surface Transport, Railways or Rural Development. | am not going into the details of it. During the reply
to the Budget, the hon. Minister had given us certain promises. We had a very raw deal. We all protested cutting
across Party lines, and as a result the hon. Railway Minister convened a meeting of all the Members belonging to
the State of Kerala. She made certain promises and we were extremely happy at that time. But, now | feel that just
like the praja of that old king, we have been given small-small gifts.



One of the promises given was to have a Chief Commissioner's Office at Trivandrum to coordinate between the
Government of Kerala and the General Manager's office of Southern Railways. But | am told that there is a move by
the Southern Railway General Manager's office to keep that office in Chennai itself. | do not know whether the
delay that is there in fulfilling the promise given by the Minister is on account of this. | am sure the hon. Minister
remembers this promise of hers.

Another promise given was with regard to extension of Millennium Express from Coimbatore to Kerala, that is up to
Trivandrum. This promise of hers also seems to be vanishing into thin air.

Another promise was regarding a new train from Delhi to Trivandrum. | hope very earnestly that this will come
through before the next Budget Session starts.

Another important promise she has made is regarding the gift being given to our freedom fighters. Of course, the
promise is kept but these freedom fighters have to face a lot of difficulty in this. Only yesterday there was a case
from our State and the matter was brought to the notice of the hon. Minister. This happened in Delhi. The gift
promises a free journey in Rajdhani. When the freedom fighters go for the ticket, they are being asked to get a
check-pass from Trivandrum. | hope everybody remembers that these freedom fighters are above the age of
seventy-five. They are expected to go to the Division Office and get the check-pass. It would be better if the
Government might as well cancel giving this gift to the freedom fighters. | would like to make a suggestion in this
regard. In such cases this technicality should not be insisted upon and they should be asked to go to the nearest
headquarters or to the nearest station and the gift should be given to themin a simple manner.

| have written to the Railway Board Chairman and also to the Railway Minister about shifting of the goods yard from
Telechari which comes in my constituency, Badagara. This goods yard has been in existence for nearly a century
now. Telechari is one of the oldest railway stations which was started during the early days of the railways in the
history of India. For no reason, that goods yard is now being shifted from there to some other place. | would like to
know from the Hon. Minister whether it is a part of the policy to shift excessive goods yards to some other places.
Nothing is being done about the rehabilitation of the workers there. In this particular case, about 60 families will be
put to starvation due to this move of the Government. | have written to the hon. Minister as also to the Railway
Board Chairman but no concrete reply has come to me so far.

The formal reply is that the matter will be examined and they will let us know. But the reply has not come so far. |
would like to know why this change was made in the first place. If it is part of a policy, we would like to know as
Members of Parliament when that policy decision was taken.

Then regarding model railway station, in my constituency, there are two important railway stations, namely,
Tellicherry and Badagara. | would request the hon. Minister to choose one of them at least as a model railway
station. Then, the work of doubling of Shoranur-Mangalore line is going at a snail's speed. Most of the bridges are
not constructed. In my constituency, there is a bridge called Murad Bridge. It has not taken off. If these bridges are
not constructed on the second line, | think, we will not have the benefit of the Konkan Railway line for another
decade.

Another important point is regarding electrification of the Shornura-Mangalore line. Madam Mamata Banerjee as
well as other hon. Ministers have requested all the MPs for giving funds from the Member of Parliament Local Area
Development Scheme. When we give the funds, they are not taking them. | will cite my own example. | had
earmarked Rs.30 lakh for constructing a foot over bridge at Tellicherry. The Collector had contacted the Railway
authorities. What answer we got is that we have to deposit the entire amount of Rs.30 lakh with the Railways. Over
and above that, we have to shell out sundry charges to Railways.

The Planning Commission is not accepting these two conditions. The Collector is finding it very difficult to comply
with these conditions. | have written to the hon. Minister, the Chairman, Railway Board and the General Manager,
Southern Railway in this regard. But no proper reply has come so far.

With these words, | conclude.

PROF. UMMAREDDY VENKATESHWARLU (TENALI): Mr. Chairman, Sir, | am thankful to you for giving me this
opportunity. Sir, | am not going into much details.

Sir, the fact remains that there is a tremendous increase in the budget allocation for the Railways. But more than
that, the needs and demands from various States have also increased sizeably. Whatever increase is there in
allocations for the Railways, they are mainly going in for gauge conversion, doubling of lines, laying of new lines,
electrification and for all such things. | think proportionately there is very meagre amount that is being spent on the
maintenance of Railway track as also the bogies. This is the reason why there are frequent accidents particularly in
South-Central Railway. In the past two years, there were quite a good number of Railway accidents in the



Vijayawada Division of South-Central Railway. As and when there is a Railway accident, the standard reply that is
being given is that there is a technical failure or that there is some sabotage by some unruly elements. Some of
these reasons are being given. But whatever might be the reason, costly lives are being lost in these accidents.
Many people have died. Even one of our Ministers in Andhra Pradesh had recently passed away in one of the
Railway accidents. Sir, there is a tremendous need to look into this particular aspect. We have to see whether the
Railway lines particularly in Vijayawada Division of South-Central Railway are intact or not. We should also find out
what are the reasons for these frequent Railway accidents in that particular area.

Sir, second thing is that very poor attention is being paid to the maintenance of toilets in the Railway stations. This
is not confined to one particular railway station only. Wherever you go, you will find that the maintenance of toilets
in the Railway stations is very poor. It is a very alarming thing.

The third aspect to which | would like to draw the attention of the hon. Minister is the bed-sheets and pillows that
are being made available in the Il AC. They are really very stinky. It is not the question whether they can be used or
not. Its cost is also included in the fare. | think the same bed-sheets are being supplied for the past 8-10 years.

They are really stinking. This is one particular issue which needs to be taken care of.

Guntur Railway Division has been opened two years ago. But no staff has been posted there. The then Railway
Minister Shri Ram Vilas Paswan had come to Guntur and opened the Railway Division. But it has not come into
operation so far. Already two years have elapsed. It is really astonishing as to how the Railway Division has not
come into operation and the staff has not been posted there.

| would like to mention two-three points pertaining to my own constituency. Guntur district is one of the very
important districts in Andhra Pradesh. There is only one junction, namely Tenali Junction on the main railway Grand
Trunk route which is my constituency headquarters. Not even one train which is bound to Delhi is being stopped in
the entire Guntur district. We have been making a number of representations to give the railway halt at Tenali for
K.K. Express and G.T. Express trains bound towards Chennai as well as Delhi.

Palnadu Express is being operated between Hyderabad-Secundrabad and Guntur. That can be extended up to
Tenali. Between Guntur and Tenali, which is a small link to go to the main Grand Trunk road, the line has not been
doubled. There is a necessity for doubling the line between Guntur and Tenali and also to electrify it so that trains
can directly go to the main line. Tenali Railway Station needs to be modernised and this can be included as one of
the stations under the modern railway stations.

With these few words, | thank you very much for giving me this opportunity.
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SHRI KODIKUNNIL SURESH (ADOOR): Mr. Chairman, Sir, at the outset, | would like to state that we are once
again discussing the Supplementary Demands for Grants in respect of Railways for the year 2000-2001 in this
august House. | am not going into the details. My colleague Shri Ramesh Chennithala has already mentioned
several points relating to passenger amenities as well as railways development in Kerala.

Regarding punctuality of the trains, | am sorry to say that many of the trains are running late in the Southern
Railway sector. Some of the prestigious trains are also regularly running late. Therefore, | appeal to the hon.
Minister to take necessary steps for maintaining the punctuality of trains and avoiding the delay.

| want to make another important point here. It is regarding harassment of the Scheduled Caste and the Scheduled
Tribe employees in the Railways which is going on. As Members of Parliament from that community, we are
receiving so many complaints from the Scheduled Caste and the Scheduled Tribe employees. Various Scheduled
Caste and the Scheduled Tribe Employees Organisations are agitating in respect of their demands. Transfer and
promotion to the Scheduled Caste and the Scheduled Tribe employees are not given properly. The higher level
officers are denying the rights to such employees at the Divisional or Zonal level. Here, | would like to point out an
important issue regarding recruitment to the posts in respect of Scheduled Caste and the Scheduled Tribe people.
There is unwarranted delay in the filling up of vacancies belonging to the Scheduled Caste and the Scheduled
Tribe people in the Railways. The hon. Minister should seriously look into this matter.

Regarding the journey in Konkan Railway, | would like to state that it is very difficult during the monsoon period. In
the monsoon period, all the trains are diverted in Konkan Railway route. Some trains are cancelled due to soil
erosion and other technical reasons. Therefore, | would request the hon. Minister to take urgent steps for the
improvement of train journey in the Konkan Railway route.

| would like to draw the attention of the hon. Minister to another important point. It is about negligence of the
Railway Department in Kerala. The hon. Member Shri Ramesh Chennithala has already mentioned about it here. |
also associate with him. After Independence, the State of Kerala is not getting any justice from the Railway Ministry.
The State of Kerala has no major projects till now. We have no Zonal Office. We have no Chief Engineer's office.
There is no Commercial Office like that. The hon. Minister has given an assurance in her Budget speech to appoint
a Resident Commissioner for coordinating railway development in Kerala.

MR. CHAIRMAN : Please conclude. Try to speak on the Demands.
SHRI KODIKUNNIL SURESH : | am going to conclude. | will take one or two minutes only.

As | said earlier, the hon. Minister has given an assurance to us to appoint a Resident Commissioner at Trivandrum
for coordinating railway development in Kerala.

But that promise has not yet been fulfilled. Therefore, | hope the hon. Minister would appoint the Resident
Commissioner at Trivandrum. We, from the State of Kerala, have demanded for a number of trains.

MR. CHAIRMAN : Please take your seat now.
SHRI KODIKUNNIL SURESH : We would also request for a train from New Delhi to Trivandrum.

MR. CHAIRMAN: Conclude your speech in one minute.



SHRI KODIKUNNIL SURESH : | am concluding. We would also request for trains from Howrah to Trivandrum daily;
from Jaipur to Trivandrum; and a new passenger train from Quilon to Rameshwaran.

Regarding electrification, of course, we are very happy that the first phase - Erode to Emakulam - has already
been commissioned. We would request that the second phase of Ernakulam-Trivandrum line should be taken up
this year. We would also request for the doubling of Ernakulam-Trivandrum line via Kottayam. It is a very essential
line, and hence, | would request that this should be taken up very urgently.

MR. CHAIRMAN: Please take your seat. This is your last point.

SHRI KODIKUNNIL SURESH : One more point, which is related to my constituency. | would request the hon.
Minister for the extension of Angamali-Sabari railway line. In the last Budget speech also, | had mentioned about
this and had requested the hon. Minister. The hon. Minister has given a promise that the proposed Angamali-Sabari
railway line would be extended up to Punalur, which is in my constituency. This may also be considered.

MR. CHAIRMAN: All right. Thank you very much.

SHRI KODIKUNNIL SURESH : Regarding the gauge conversion of Virudhunagar-Quilon, my colleague had already
mentioned.

MR. CHAIRMAN: Please take your seat.

SHRI KODIKUNNIL SURESH : | am concluding, Sir. The gauge conversion of Virudhunagar-Quilon railway line is
also a very important project, which is in my constituency. | would request the hon. Minister to allocate more money
for this gauge conversion in this year's Budget. Thank you.
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SHRI ANADI SAHU (BERHAMPUR, ORISSA): Mr. Chairman, Sir, | rise to support the Demands for Excess Grants
and the Supplementary Grants for 2000-2001.

While discussing the Supplementary Grants, | must say that the stress and strain are quite visible so far as the
working of the Railways is concerned, and the stress and strain are accentuated by the prevailing security scenario
of the country with a fundamentally imbued neighbour with religious bigotry creating problem for our country.
Naturally, the security scenario has been going from bad to worse and the Railways have been the soft target. The
communication set up in the country is being disrupted by Pakistan and her agents. The prime need of the day is to
get striking power, more striking power for the Railways. The striking power of the Railways can be increased by
arming the RPF in a proper manner. The Railway Protection Force needs to be a combative force at the present
juncture with powerful self-loading rifles, small arms, and other gadgets so as to prevent any type of untoward
incident whether it is the human bomb or the IED or the RDX or whatever it is. | am not explaining those things in
detail.

| would request the hon. Railway Minister to go deep into this matter so that the RPF and the combative attitude of
the Railways, all officers and workmen concerned should take it up so that the losses that we are suffering from day
to day could be minimised in a way. And for that matter also, the Intelligence Wing of the Railway Protection Force
and the Railways itself should increase in a befitting manner so as to ensure that the Railway Protection Force can
act on its own without depending much on any Central paramilitary forces or the Government Railway Police. That
is one.

Coming to the stress and strain part of it, so far as the Excess Grants are concerned, it is quite interesting to see at
page 4, that 1479 per cent has been the increase of expenditure and that is for the decretal payments. It is known
to everybody that the Railway Officials, the lawyers, the beneficiaries and in some parts, the adjudicating authorities
are hand in glove in deciding about the decretal payments and large sums of money are being plundered or robbed
in a legal way from the Railways. | would suggest that this matter should be gone into in detail. | am not going into
the other thing. The Ministry of Railways should go into the details of the decretal payments, which come up in this
way, 1479 per cent in one. That is only in traffic. The other payment is about Rs.17.14 crore so far as acquisition,
construction, etc. are concerned. It can be explained away. | am not going into that. So far as the decretal payments
are concerned, | would suggest that the matter should be looked into in more detail. Since it is a charged amount, |
think, much of discussion is not being done. Had it been a voted amount, things could have been gone in detail but
the Public Accounts Committee has gone into the details of it and accountability has to be fixed in a proper manner.

So far as the Supplementary Grant are concerned, it is not known how savings had been found out in the first
Supplementary Grants to keep Rs.1,25,00,000 for 11 projects. Could it be that some of the projects, which had
been taken up in the Budget itself, had been slowed down?

And that these 11 projects have been kept in mind so that excess money could be given in the next second
Supplementary Demands or in the new Budget at a later stage, and other ongoing works could be slowed down.



This lurking suspicion has to be dispelled by the Ministry itself. Apart from going into all these things, | endorse the
views and suggestions expressed by hon. Member Shri Prabhat Samantray from Kendrapara. In addition, | will give
only 4 suggestions.

My first suggestion is this. | had fervently appealed to the Railway Minister a number of times and in writing also for
a train.

MR. CHAIRMAN: Your time is up.
SHRI ANADI SAHU : | will take only two minutes. | have only four points.

| had made a request for a train from Khurda Road to Berhampur to Vizianagaram to Raipur and to Delhi, at least,
once a week. My fervent appeal has fallen into the deaf ears.

Secondly that | had made a request to the Chairman of the Railway Board for introducing two general
compartments in the Puri-Okha and Puri-Ahmadabad trains because we have a large number of garment labour
going to Maharashtra and Gujarat. Those people cannot buy reserved tickets. When they go in for the sleeper
class, they pay legal and illegal money. | need not go into the details of illegal money. | had requested for only two
general compartments but that has also not been acceded to.

Thirdly, Rajdhani Express, which comes from Delhi to Bhubaneshwar be diverted either via Tatanagar or from
Azansol to Kharagpur and then to Bhubaneshwar so that we can save, at least, three hours of the journey time.
...(Interruptions) | could not make my fourth suggestions. If you allow, | will place it. Otherwise, | will sit down.

MR. CHAIRMAN: This is the last point.

SHRI ANADI SAHU : Rs.5,10,00,000 has been sanctioned for gauge conversion of Naupada to Gunupur line but no
work has started yet. | have another suspicion. Maybe, that money will be diverted. Madam, Railway Minister, kindly
take steps to see that the work starts. That is all.

SHRI V.S. SIVAKUMAR (THIRUVANANTHAPURAM): | wish to submit the following for your kind perusal and
immediate attention.

The railway development in my constituency, Thiruvananthapuram, in Kerala is in a neglected stage for the last
several years. The railway sector between Thiruvananthapuram and Nagercoil, which is one of the busiest routes
in the Southern Railway, needs urgent development in all respects.

| am thankful to the Minister for including Demand No.6 which is highly useful to the people travelling from
Thiruvananthapuram to Nagercoil. Demand No.6 is Thiruvananthapuram-Nagercoil land acquisition in connection
with the restoration of track at slip sites, Southern Railway. During monsoon season, rail traffic is impossible
because of slips. | request the hon. Minister, through you, to increase the amount so that the work can be
completed without delay.

The Tirupati-Nagercoil train should be extended to Thiruvananthapuram Central. This was promised by the hon.
Minister in her meeting with the Kerala MPs during the Budget Session. The hon. Minister may be pleased to look
into this matter personally and issue urgent directions to the concerned to implement her promise.

The Nemon Railway Station, which is the nearest station to Thiruvananthapuram Central on the
Thiruvananthapuram to Nagercoil route, has sufficient land in the possession of railways for construction of a new
terminal facility for maintenance yard. If this is done it will reduce the heavy burden of maintenance and
accumulation of trains at the Thiruvananthapuram Central Station. It may be noted that the facility now available at
Thiruvananthapuram Central is far below the requirements.

The Parassala Railway Station which is a major station between Thiruvananthapuram and Kanyakumari and is the
last station in the State of Kerala is to be converted into a crossing station. It is understood that at least 90 acres of
land is available to Railways at this station, and, therefore, there would not be any difficult for such developmental
activities....(Interruptions)

MR. CHAIRMAN: Hon. Members, please do not go to the official gallery.

SHRI V.S. SVAKUMAR : The works for the development of the Thiruvananthapuram Pattah Railway Station needs
to be completed in a time bound manner....(Interruptions)

MR. CHAIRMAN: It will be issued tomorrow.



SHRI V.S. SIVAKUMAR : Thiruvananthapuram Pattah is a major railway station wherein a large number of
passengers including VIPs use the station as various important destinations in the city including the Legislative
Assembly, Secretariat, Legislators hostel, hospitals and educational institutions have easy accessibility from this
station.

Moreover, the development of this station will ease out congestion and huge rush in the Thiruvanthapuram Central
Railway station. The platform No.l in this station does not have sufficient height, which causes untold hardships to
the passengers to alight from or get into the trains stopping at this station. The level of this platform should be
raised immediately and the entire platform should be covered with roofing.
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DR. V. SAROJA (RASIPURAM): Thank you very much, Sir. At the outset | congratulate the first woman Minister of
Railways in Indian history. | rise here to support these Demands.

The gauge conversion project from Salem to Cuddalore costs Rs.198.68 crore.
22.00 h

The hon. Minister on personal representation on 23.2.2000, had assured that the CCEA approval would be
resorted to and an early release of funds would be done. Therefore, | request the hon. Minister to expedite the
matter. More funds may be allocated for *Salem-Cuddalore' gauge conversion project.

Now, | want to give a few more suggestions in respect of general amenities to passengers.

There is no first-aid available even for minor ailments throughout the journey. It is most important and, at least a few
basic and very important medicines should be available in every railway station to cater to 500 patients in a station.

The Chemist shop, with a proper qualified pharmacist to identify the drugs, should be opened so that proper
treatment can be given with less medicines and more curative aspect.

As far as protected drinking water is concerned, it is not available in most of the trains. Kindly look into it because
most of the illness during journey is because of non-availability of pure drinking water. Pantry Car service should be
introduced in all trains, especially long distance trains so that passengers should get proper food. They are finding
it very difficult especially when they are travelling as a family.

As far as safety is concerned, | would request the hon. Minister to implement the Khanna Committee's Report so
that we can give maximum priority to the train safety.

As far as punctuality is concerned, Shri Malaisamy has mentioned about it. | would like to say only one point that
whenever there is an undue delay, the railways should be made to pay compensation. Then, only we can have
some regularity in this respect.



As far as financial constraints are concerned, may | give you some suggestion? At present, the platform ticket is
available for Rs. 3/-. It can be increased to Rs. 5/-. It will also reduce the congestion in the railway stations and also
you can get some amount.

As far as ticketless passengers are concerned, the fine may be increased. The Rail bonds should be issued with
attractive schemes in order to garner money for their ambitious projects.

Sir, last but not least, the fake railway time-tables are available at Delhi as well as other major railway stations.
Today, | am not able to produce it here, but tomorrow, | will place it here. The Government railway time-table is
available for Rs. 25/- with a better quality paper, with all the information, which is needed. | happened to get one
fake railway time-table from Delhi itself, which was without any map and without the instruction of how to read the
map and also without the last two lines showing about trains coming from Kerala only up to Chennai and they are
not shown up to Delhi. That part is omitted. So, | request the hon. Minister to look into it.

Sir, with these few words, | thank you very much for giving me an opportunity to participate in the discussion.
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THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): | am specially grateful to you, Sir, for allowing me
to reply at this moment. | convey my heartiest congratulations and heartiest thanks to all the hon. Members who
gave beautiful suggestions. | also appreciate their concern about the railways, especially in their States, in their
constituencies and in their home districts.

Sir, railway is visible and is called the lifeline of the nation. That is why, the expectations of the people and the
expectations of the public representatives are very high, and | appreciate their concern. But, at the same time, |
would like to mention that yes, in my Budget Speech, | mentioned that the Indian Railways is the second largest
railway in the world. With 62,800 route kilometres to cover, 12,000 trains running in the country everyday, around
7,000 railway stations and 16 lakh railway employees, it is a vast and the biggest department.

Sir, it is a fact that | tried my best within the past ten months to see the Railways from the practical field. | want to tell
the House what | have seen with my own eyes. | think the restructuring, specially the operation and administration,
should be divided into two parts. This is the biggest organisation and it is not possible for one person to see the
Railways' operation and administration, to look after the problems of 16 lakh employees, the hospitals, the R.P.F,,
the hotels and everything that is covered by the Railways. Of course, the Reforms Committee under the leadership
of Shri Rakesh Mohan is looking into the matter. After getting its report, | think the Government must examine it. Of
course, if | am here, | will see whatever | can do to it.

Sometimes | feel guilty that after trying also | cannot satisfy each and everybody. We have at least about 800 M.Ps.
We have so many M.L.As. in this country. We have so many Chief Ministers. Even the Ambassadors used to come
to us. The Chief Ministers used to come to us. The M.Ps., of course, will come. The M.L.As. and all the
representatives also write to me. Everyday | receive 3,000 to 4,000 letters. It is very difficult. | try to work from
morning to night for the Railways. | have seen this. Therefore, my feeling is that it should be decentralised. For this,
| took three to four initiatives. Earlier, the power was totally with the Railway Board and the Ministry. This time |
gave 25 per cent of the power of the Board to the local General Managers and the Divisional Railway Managers. |
did not get the opportunity to tell this to the House earlier. Whenever Railways are discussed, it will be in the
midnight or in the night. | am not a publicity-seeking person. That is why | did not tell it earlier. Since | am replying
today at only 10.10 p.m., | am giving this information to you.

Let me now come to the commercial utilisation of the land and estates. Why are the railway projects delayed? |
have known it from my practical experience. In the month of February we placed the Budget. But until and unless
the Budget is cleared, we cannot go in for spending any money. In the last week of February we placed the Budget.
In the month of May, the Budget is passed. After that you have to go for tenders etc. which take three months. If you
calculate, in a year, nine months are lost in this. That is why | would urge upon the House that there should be
some decision so that these nine working months are not wasted.

The Ministry of Finance does not have any construction work with them. But Railways have the construction work
with them. If you lose nine months for this Budget purpose and to clear all these things, then wherefrom the
construction work will come out? This is the first point on which | feel strongly. | would urge upon the House that the
issue of railways' construction should be sorted out so that we can spend the money in a proper time.

This time also, | set up the monitoring committees for every State. That monitoring committee is going to the States
and they are talking to the State Government officials. We deputed officers from the State Governments and the
Railways also so that there must be some co-ordination between the State Governments and the Central
Government and they should work together. | did that also.

Regarding safety and security, of course, everybody is concerned about it. Can you imagine that we cannot sleep
in the night not knowing when there would be a bomb blast or when there would be a sabotage? Nowadays we are
passing through such a situation. We are facing such a dangerous situation now. Do you think that it is in our
imagination that we see when the bomb blast would be there? | do not want to disclose the action that we have
taken for the safety of the passengers because if it is disclosed, it will be leaked to the terrorists who want to
destroy the country and then they will get an advantage. That is why | do not want to disclose it.

Hon. Member, Dr. Laxminarayan Pandeya has mentioned one point. Do you people know how we are doing it? We
are doing it quietly so that the lives of the people are saved. But if from a remote control device the terrorists do
their acts what will we do? In the Railways we have the Railway Protection Force with us. But the RPF has nothing
to do with the law and order situation and they cannot even lodge an FIR. There is no such power with the Railway
Protection Force. That is why we set up the Task Force Committee also. | set up the Task Force Committee along
with the D.G.P., Chief Secretary, the R.P.F. and the G.R.P.F. Shri Manish Gupta, the seniormost IPS officer is
heading that Committee.

They are going to submit the report. | have asked them to sort out the issue. The Railway Protection Force is under



the Railways, but it is a very weak Force because they do not have any power. Either we have to strengthen this
Force, we have to give power to it, the House has to give power to it by amending the law or we have to depend on
GRP, Government Railway Police. Everybody feels that this is our force, but it is not under the Railways. It is the
State Government's Railway Police. The State Government fund them 50 per cent and we give them 50 per cent
fund. But | think, that the Railways become the soft target because we have the potential threat areas, our trains
run in the vulnerable areas, our trains run in the interior areas, our trains run in the backward areas, our trains run
in the remote areas. We cannot go for even border fencing. How will we fence 62,800 kilometres? What is the
mechanism? What is the system? Then, you have to spend a lot of money. Our budgetary support has come down
from 75 per cent to 32 per cent in the current year. It is not that we have a magic lamp and we can do all these
things without money. You cannot do anything without money. Therefore, we have to go in for this innovative idea
of commercial utilisation of land, open space and also OFC.

Sir, some of my friends say that | do not keep my commitment. In my life, | have never deprived anybody because
commitment is my credibility. That is why, | want to mention in the House that in my Budget speech, | had
announced 31 new trains. In spite of there being a saturated situation on all the routes, we have to go in for
additional capacity building. The train cannot move one part to another because the routes are saturated. In spite of
all these hindrances, out of 31 new trains announced, it is already mentioned in the Supplementary Demands that
some new trains have started. | had kept budget provision for 22 new trains and out of this, 17 trains have already
been started. Out of 11 trains to be extended, six have been extended. The frequency of three trains, out of five
trains announced, has also been increased. Only five trains are left because of various reasons, including relating
to their inauguration. Otherwise, out of 22 new trains, 17 have already been started.

Sir, | know that hon. members have some idea of model stations, new stations and all such things. | would like to
mention that we have already included 186 model stations in our country. Also, in these Supplementary Demands,
we have taken up 22 more model stations, taking the total number of model stations to 208. Then, we have already
identified 69 areas for commercial utilisation of land.

Sir, the hon. Members would recall that a loading target of 475 million tonne had been kept in the Budget for the
current year. | am happy to inform the House that up to the end of July, 2000, Railways have already loaded 154.66
million tonne which is 8.94 million tonne more than the loading done last year. This is the achievement of the
Railways. | want to mention here that last year, we crossed all the records in freight movement because the
Railways are going for business and the Railways are going in the market in a competitive way also.

Sir, in financial terms also, the earming from goods, during the period ending July, 2000, is Rs. 7,683 crore which is
Rs. 23 crore more than the target for the period and Rs. 450 crore more than that of the last year. On the
passenger side, we have allowed Rs. 15 per month ticket for the poor people below the poverty line to travel by the
Railway trains and to agricultural labour also. This is for the first time that we have allowed them and they are
travelling, with a right, by the trains. But if you ask me whether my earning have been low due to that, | must say in
this House "No'. The passenger earnings during this period are Rs. 3,344 crore which are Rs. 58 crore higher than
the target and Rs. 256 crore more than that of the last year. What can we do? We give advantage to the senior
citizens, we give advantage to Kargil War widows and we also give advantage to freedom fighters in the form of
millennium gift. Sir, we try, but our hands are tightened. Instead of all these things, we are trying our best.

Of course, hon. Members have raised some valuable points, and | appreciate that. Everybody referred to the
projects concerning their district, constituency and their State. Though | can give the reply now, | think, it will be
better if | give them a detailed reply in writing later.
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that have been taken up this time, | have got them cleared from the Expended Board, the Planning Commission and
from the CCEA. If your project is not cleared, please do not blame me. If it comes before the CCEA, of course, | will
fight for you because Bihar is my neighbouring State.&€} ( zasum)
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MR. SPEAKER: Nothing will go on record, except the Minister™'s speech.
(Interruptions)™

MR. SPEAKER: Shri Rudy, you are unnecessarily provoking him.

...(Interruptions)

*Not Recorded.

HEI JHAl =<l @ gy o, o7 g9 ARIEY A fReR R < a1 d a1 & {7 TUR g1 1997-98 A ©idel UH RIS W@l U, oAfdh HT
a8 ¥ fFeaa 7 8 W i s W difh 9ET S @8 7 8 3R 89 3@ i IR B | 3R ARASY H e A1 dYd b1 A Sl gioee §,
S ¥ dred @ f diffs faan gen @, it is not a promise. The project is pending with the CCEA. Let this project be cleared.
If it is cleared, we will try our best to help the State. st 7z fRawa & f& aga wr wivige 4w g2 €1 # wra & wnf em &
U BH WISSTT o IR §, TUH A (SIS B Tk ©l sAfY Al Wieige &1 B3 BIes¥T 8l el d1ey, 94 d@ Sudl G T
21 3R T &9 3o T8 H@| gafery g i faa 21 e aga @ wiorae UfEn €, gwfere agd Wil wee waeie i an %@ €1 They are
saying that they want to go into a joint venture. For example, in respect of railway projects in Andhra Pradesh, it has
been decided that we would sign an M.O.U. with them. Similarly, it has been decided that we would sign the M.O.U.
with the Karnataka Government. Likewsie, the MRTPC of Maharashtra and many other States have come forward,
including Tamil Nadu. If any State comes forward, we are willing to do so because we can spend only Rs. 500 crore
on all the projects in a year. So, it is better if there are no new schemes. If there is a commercially justified project,
then the private sector can also join the project. However, | want to categorically say that we are not going to
privatise the Indian Railways. At the same time, for beautification, for commercial utilisation of land, to connect
tourist spots, and to connect ports, we will encourage the participation of private sector because we do not want to
spend the Department™s money. We have paucity of funds. That is why, we want to encourage the private sector
to participate in the joint ventures. It is being done with a view to develop the Indian Railways and nothing else.
There is no hanky panky in this.

Sir, insofar as the public sector is concerned, | would like to submit that we would encourage the participation of
public sector and we are going to do so as well. We want to encourage the public sector participation and help the
public sector for their survival. My friend, | think, Shri Balanandan mentioned about the ICF. We are willing to help
the public sector units in whatever way possible.

Sir, the House would be happy to know that the MoU for the Bangladesh link line has already been signed with
Bangladesh. The authorities in Bangladesh, within a short time, would give us the time as to when it would start the
freight movement. As soon as we get the clearance, the freight movement would start.

Sir, hon. Members here have given many good suggestions. | have taken note of all those suggestions. Some hon.
Members have requested for filling up the backlog vacancies of the Scheduled Castes and the Scheduled Tribes. |
have already issued instructions in this regard. | have also given instructions regarding appointments of the
candidates belonging to the OBC category and appointments due to people on compensatory grounds. We have
also restored the Sports Policy as was pursued earlier so that the unemployed youths, who have excelled in sports,
get employment and promotions. This was not there earlier.



We made a Budgetary provision of Rs. 500 crore for the OFC. The Optical Fibre project has also been cleared by
the Cabinet. We have also set up a Corporation for this purpose. The name of the Corporation of Rail Tel
Corporation of India Limited. This Corporation would start their work very soon. | am happy to announce that this
Rail Tel Corporation of India Limited will be a real gold mine for the Railways.

Now, in future if we give contract through this OFC for the Delhi-Mumbai, or Delhi-Chennai or Delhi Calcutta, then
the people living in the interior parts, or in the rural areas would not get any advantage. So, we have decided to do
it together so that any person from Mumbai, Chennai or Hyderabad would also get the opportunities. It is a
comprehensive package. Through this OFC we intend to modernize the Indian Railway system; modernize the
signaling system; modernize the internet facilities and upgrade the stations. Everything would be covered under
this.

Sir, the Excess Grants is for the year 1997-98. The Committee on Public Accounts Committees has already cleared
it. Only after that we have come to the Parliament for its regularization. This is not anything new.

Sir, with these words, the hon. Members have been waiting for a long time here now, with these words | would like
to commend the Excess Grants for 1997-98 and the Supplementary Demands for the year 2000 to be passed by
this House.

MR. SPEAKER: Now, we shall take up item no. 22 - Demands for Excess Grants in respect of Budget (Railways)
for 1997-98.

The question is:



"That the respective excess sums not exceeding the amounts shown in the third column of the Order
Paper be granted to the President of India out of the Consolidated Fund of India to make good the excess

on the respective grants during the year ended on the 315! day of March, 1998, in respect of the heads of
Demands entered in the second column thereof against Demand Nos. 8, 10, 14 and 16. "

The motion was adopted.

MR. SPEAKER: The House would now take up item no. 23 -- Supplementary Demand for Grant (Railways) for
2000-2001.

The question is:

"That the respective supplementary sums not exceeding the amounts shown in the third column of the
Order Paper be granted to the President of India out of the Consolidated Fund to defray the charges that

will come in course of payment during the year ending the 315t day of March, 2001, in respect of the head
of Demand entered in the second column thereof against Demand No.16. "

The motion was adopted.



